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(b) if 80, the details of thole present,; 

(c) whether it i. a fact tbat none 
from the Delhi Administration attended ' 
tbe meeting ; 

(d) whether the .udents and o"ther 
concerned have been demandinl band-
over of the college to the, Delhi Univer-
sity and tbat tbe Ministry has also. 
recommended on the same lines; 

(e) if so, the details thereof; an" 

«() the decision taken in tbe matrer? 

• THB MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
WBLFARE (SHRIMATI MOHSINA 
KIDWAI) : (a) to (c). On 8th February, 
1984, a meeting was convened by the 
Minister or State for Education which 
was in the nature of informal consultation 
with the autbC'rities of the University 
Grants Commission and the Delhi 
University to discuss the demand of the 
students nnd employees of Ayurvedic 
and Unani Tibbia College, Delhi, for the 
take over of the College by the Delhi 
University. 

(d) to (f). The Delhi Administration 
after discussing the demand with the 
Government and authorities of the Delhi 
University, reconstituted the Tibbia 
'College Board on 24.2.1984 .. under the 
Chairmanship of the Lt. Oovl!rnor of 
Delhi. 

Reduction 1o the Plan Outlay for 
major Ports 

32.54. SHRI K.A. RAJAN : Will the 
Minister of SHIPPING AND TRANS-
PORT be pleased to state: 

(a) whether Government have decided 
to reduce the plan outlay for major 
ports; 

(b) if so, to what extent it will affect 
the construction of new major ports; 
and 

(c) reasons for effecting a cut in tbe 
outlay? 

'THB MINISTER OF STATB IN THB 
MINISTR Y Of SHIPPING AND, 
TRANSPORT <SHR.I Z. R.. ANSARI) : 
(a) There is no reduction in the Sixth 
Five-Year Plan outlay for major porta. 

(b) and (c). Do not ar,ise I' 

Model/Reg(onal Polytechnic fa Kenla 

3255. SHRt P.K. KODIYAN : Will 
the Minister of EDUCAT10N AND 
CULTURB be pleased t~ state: 

(a) whether Government have a 
proposal under consideration tQ establish 
Model or Regional Polytechnics in some 
States to act as a pace-setting Pol y-
technic for other" Polytechnics in tbe 
reaion; 

(b) if so, w bether Government are 
aware that Kerala, with its higb literacy 
rate and gen~ral interest in technical 
education is an ideul State to establish 
such Polyt\.chnic ; and 

(c) if so, whethl'r Govt:rnment 
propose to establish a Model and 
RL'gional Polytechnic in the State 1 

THE MINISTER OF STATE OF THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRIMATI SHEILA KAUL) : (a) to (c). 
An Expert Committee has been set up to 
examine the issue. The report of the 
Committee is await ed. 
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Demand of Budgetary Funds by tbt 
Ministry against B.R.O. and 

G.R.E.F. 

32'7. SHRI RAM PRASAD 
AHIRWAR: 
SHRI M.M. LAWRENCE: 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state: 

(a) wheth~r. it is a fact that his 
Ministry has been demanding the Bud-
getary funds, against Border Roads 
Organisation (BRO) and General Reserve 
Enginec.!r Force (OREF) under it since 
1960 ; 

(II) if so, under what statutory autho-
rity the funds are demanded while the 
Border Roads Organisation and General 
Rescrvl! Engine\!c Force are not the 
departments allocated to it under Article 
77(3) of the Constitution; 

(c) whether any Government autl{o-
city other than the authority under 
Artic) c 77(3) of tbe Const itution exists 
for dcmundina funds; aDd 

(d) if 80,' the details t~ereof 1 

THE MINISTER OF STATE1N THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI Z. R. ANSARI): 
la) Yes, Sir. 

(b) to (0). While creating the Border 
Roads Organisation in 1960 the commu-
nication issuea by the Cabinet Secretariat 
indicated inter-alie. th.lt the Border R:-oads 
D~\'cl()pm..!nt Board wjIJ have the.! finan-
cial and other powers (of a D~partmcnt of 
Government and that all nnctionl of the 
Board will be promulgated by the 
Secretariat of the Board which will be 
liven ex-officio Secretariat status in the 
·Department of TrnnsporC to facilitate 
early issue of such orders on behalf of the 
Dtpartmcnt of Transport. It further 
added Inter-alia that funds wi II 'b e 
arrans~d and provided under Demand 
UCapital Outlay on Roads". It is thus 
clear that funds for the Border Roads 
Organisation and GREF arc, therefore# 
being budgeltcd by Ministry of Shipping 
and Transport und,,'r their Demand 00 
valid grounds. 

I'rimury lIe:"'h Care Facilities and 
Programme Undertaken in 

Balanglr District 
(Orissa) 

32S8. SHRI NITYA NANDA 
MISRA: Will the Minister of HEALTH 
AND FAMiLY WELFARE be pleated to 
state: 

(a) whether some Primary Health 
Care heW tics arc being given in different 
Slat..:s under Minimum Nr.!cds Programme; 

(b) if so, what arc the Primary H\!alth 
Car.;; facilities being provided to the 
p.!oplc of Orissa during the Six.th plan 
und,~r the above programme; and 

(c) the details of the works taken up 
in B'"langir District in OrisS:l under the 
abov~ programme during th:lt period? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND 
FAMILY WELFARE (SHRIMATI 
MOHSINA K1UWAl) : (a) to (c). Prim~ry 
Health Care facilities arc beins provided 




